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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY -
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF SEPTEMBER 2018
Opening . Backlog Backiog Cases Disposalin Total
N Nature e | itaion | cases | RES91%9 | ingiturion | Dol Eigﬁzn.?igtﬁ Current | o el ::%:s: o
MAIN CIVIL CASES

1 WP 271 EIE 3 28 28 246
2 (WA 589 62 T 62 86 86 565
3 |WPC _ 4388 325 6 ' 331 6 3 - 289f 298 4421
4 [wpPL 865 25 25 38 38 = 952
5 [WPS 10876 787 6 793 3 684 687 10982
6 |WPT 347 47 1 48 4 4 391
7 [WPCR’ 960 72 2| 74 56 56 978
8 [wppiL 111 4 4 1 19 20 . 9%
g [wp227 1345 94 5 99 3 115 118] 1326
10 [WPHC 5 _ 0 2 2 3
A [TOTAL (1 to 10) 19857 1416 23 0 1439 13 3 1321 1337 19959
1 |FA 2945 41 7 48 68 68 2925
2 [FAM 595 26 2 28 15 15 609
3 |SA 6267 62 3 65 133 133 6199
4 [MA 327 11 2 13 1 36 37 303
5 |MAC 6509 155 5 160 1 72 73 6596
6 |CR 258 6 6 17 17 247
7 |MCC ‘ 304 126 3 129 82 82 351
8 [COMP APPEAL 13 0 0 13
9 [COMP PET 20 0 1 1 19
10 [EP 5 0 0 [3
11[TPC 58 8 1 9 18 18 49
12 [CONC 1 . 0 0 1
13 [CONT 662 108 108 1 83 84 686
14 [ITR 3 0 0 3
15 [ITA 4 0 0 4
16 |CEA 1 0 0 1
17 [CER 0 0 2
18 |[ARBA 103 2 2 ) 2 103
19 [ARBAP 1 1 1 0 ]
20 |ARBR 14 2 2 0 16
21[TAXC 168 14 14 7 7 175
22 |[REVP ' 90 1 11 Z 19 21 80
B [TOTAL (1 to 22} - 18351 573 23 0 596 5 0 553 558 18389

TOTAL (A+B) 38208 1989 46 0 2035 18 3| 1874 1895 38348

MAIN CRIMINAL CASES
1 |CRREF 4 0 0 4
2 |CRA 13800 176 1 177 137 137 13840
3 |CRR 5007 115 3 118 1 87 88 5037
4 [MCRC 925 1048 1048 10 683 693 1280
5 |MCRCA u/s 438 CrPC 254 197 197 2 212 214 237
& |CONTR 8 ] 0 8
7 |CRMP 3018 258 13 271 189 189 3100
8 [TPCR 20 7 7 9 9 18
9 (ACQA 1727 50 50 : 23 23 1754
C [TOTAL=(1t09) 24763 1851 17 0 1868 13 0| 1340 1353] 25278
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL& | 62971 3840 63 0 3903 31 3| 3214| 3248 63626
CRIMINAL CASES
PENDECNY INCREASE/ | 62071 INCREASE (+655) 63626
o\ ®
EFor- ?7

Additiénal Registrar (J)



